KA/BG - GPO/ 2515 WPP-47/ 2009 - 2011

>

-1V r #1 %

Ministry of Law and Justice Legislative Department

New Delhi, the 28" March, 2009
Chaitra 7, 1931 (Saka)

Notification

S.0. (E).- Whereas it has been decided to hold a general election for the purpose of constituting a
new House of the People, on the expiration of the term of fourteenth House of the People;

Now, therefore, in pursuance of the provisions contained in sub-section (2) of section 14 of the
Representation of the People Act, 1951 (43 of 1951), the President is pleased to call upon the Parliamentary
constituencies, specified, in column (2) of the Table given below comprised within the corresponding States
of Andhra Pradesh, Assam, Bihar, Goa, Jammu and Kashmir, Karnataka, Madhya Pradesh, Maharashtra,
Manipur, Orissa, Tripura, Uttar Pradesh and Jharkhand as specified in column (1) of the said Table, to elect
members in accordance with the provisions of the said Act and of the rules and orders made thereunder:

TABLE

State/Union Territory Parliamentary Constituency

(1) (2)
ANDHRA PRADESH 23-Kakinada

24-Amalapuram (SC)
25-Rajahmundry
26-Narsapuram
27-Eluru
28-Machilipatnam
29-Vijayawada
30-Guntur
31-Narasaraopet
32-Bapatla (SC)
33-Ongole
34-Nandyal
35-Kurnool
36-Anantapur
37-Hindupur
38-Kadapa
39-Nellore
40-Tirupati (SC)
41-Rajampet
42-Chittoor (SC)
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1)

2

ASSAM

4-Dhubri

5-Kokrajhar (ST)

6-Barpeta

7-Gauhati

8-Mangaldoi

9-Tezpur

10-Nowgong

11-Kaliabor

12-Jorhat

13-Dibrugarh

14-Lakhimpur

BIHAR

1-Valmiki Nagar

2-Paschim Champaran

3-Purvi Champaran

4-Sheohar

5-Sitamarhi

6-Madhubani

7-Jhanjharpur

14-Darbhanga

15-Muzaffarpur

16-Vaishali

21-Hajipur (SC)

22-Ujiarpur

23-Samastipur (SC)

GOA

1-North Goa

2- South Goa

JAMMU AND KASHMIR

5-Udhampur

KARNATAKA

[1-Chikkodi

2-Belgaum

4-Bijapur (SC)

5-Gulbarga (SC)

6-Raichur (ST)

7-Bidar

8-Koppal

9-Bellary (ST)

12-Uttara Kannada

18-Chitradurga (SC)

19-Tumkur

23-Bangalore Rural

24-Bangalore North

25-Bangalore Central

26-Bangalore South

27-Chikkballapur

28-Kolar (SC)

MADHYA PRADESH

08-Khajuraho

09-Satna

10-Rewa

11-Sidhi

12-Shahdol (ST)
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1)

2

13-Jabalpur

14-Mandla (ST)

15-Balaghat

16-Chhindwara

17-Hoshangabad

18-Vidisha

19-Bhopal

29-Betul (ST)

MAHARASHTRA

1-Nandurbar (ST)

2-Dhule

3-Jalgaon

4-Raver

18-Jalana

19-Aurangabad

20-Dindori (ST)

21-Nashik

32-Raigad

33-Maval

34-Pune

35-Baramati

36-Shirur

37-Ahmednagar

38-Shirdi (SC)

39-Beed

40-Osmanabad

41-Latur (SC)

42-Solapur (SC)

43-Madha

44-Sangli

45-Satara

46-Ratnagiri-Sindhudurg

47-Kolhapur

48-Hatkanangle
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1)

2

MANIPUR

1-Inner Manipur

ORISSA

4-Keonjhar (ST)

5-Mayurbhanj (ST)

6-Balasore

7-Bhadrak (SC)

8-Jajpur (SC)

9-Dhenkanal

14-Cuttack

15-Kendrapara

16-Jagatsinghpur(SC)

17-Puri

18-Bhubaneswar

TRIPURA

|1-Tripura West

2-Tripura East (ST)

UTTAR PRADESH

37-Amethi

38-Sultanpur

39-Pratapgarh

48-Banda

50-Kaushambi (SC)

51-Phulpur

52-Allahabad

54-Faizabad

55-Ambedkar Nagar

57-Kaiserganj

58-Shrawasti

59-Gonda

60-Domariyaganj

61-Basti

62-Sant Kabir Nagar

73-Jaunpur

78-Bhadohi

JHARKHAND

|1.Rajmahal (ST)

2-Dumka (ST)

3-Godda

6-Giridih

7-Dhanbad

8-Ranchi

9-Jamshedpur

10-Singhbhum (ST)

[F. H- 11024(3)/2009-Leg. I]
By Order

T.K. VISWANATHAN

Secretary to the Government of India.

Nirvachan Sadan, Ashoka Road, New Delhi-110001

No. 464/2009 (2B)

Dated the 28" March, 2009

NOTIFICATION

7 Chaitra, 1931 (Saka)

WHEREAS, the President of India has, by notification issued under sub-section (2) of Section 14 of
the Representation of the People Act, 1951 (43 of 1951) and published in the Gazette of India on the 28"
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March, 2009 (Saturday), been pleased to call upon each of the parliamentary constituencies, specified in
column (1) of the Schedule below, in the States or Union Territories mentioned in the Schedule, to elect
members to the House of the People, in accordance with the provisions of the said Act and of the rules and
orders made thereunder;

2. Now, therefore, in pursuance of Sections 30 and 56 of the said Act, the Election Commission of
India hereby -
(A) Appoints, with respect to the said election, from each of the parliamentary constituencies specified

in the said Schedule, -

a)
b)
C
d)

-~

(
(
(
(

(©)

(B)

the 4™ April, 2009 (Saturday), as the last date for making nominations;
the 6™ April, 2009 (Monday), as the date for scrutiny of nominations;
the 8™ April, 2009 (Wednesday), as the last date for withdrawal of candidatures;

the date, specified in column (2) of the SCHEDULE below, as the date on which a poll shall,
if necessary, be taken in the parliamentary constituencies, specified in the corresponding
entry in column (1) of the said Schedule; and

the 28" May, 2009 (Thursday), as the date before which the election shall be completed in
all the above mentioned parliamentary constituencies; and

Fixes the hours specified in Column (3) of the said Schedule, as the hours during which
the poll shall, if necessary, be taken in the constituencies, specified in the corresponding
entry in column (1) of the said Schedule, on the date specified against such constituency in
column (2) thereof, for the above election.

SCHEDULE

Parliamentary Constituency, Dates and Hours of Poll

No.

& Name of Parliamentary Hours of Poll

Date of Poll

Constituency

1

2

3

1 - ANDHRA PRADESH

23 - Kakinada

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

24 - Amalapuram (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

25 - Rajahmundry

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

26 - Narsapuram

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

27 - Eluru

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

28 - Machilipatnam

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

29 - Vijayawada

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

30 - Guntur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

31 - Narasaraopet

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

32 - Bapatla (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

33 - Ongole

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

34 - Nandyal

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

35 - Kurnool

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

36 - Anantapur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

37 - Hindupur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

38 - Kadapa

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

39 - Nellore

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

40 - Tirupati (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

41 - Rajampet

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

42 - Chittoor (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

2 — ASSAM
4 — Dhubri 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
5 - Kokrajhar (ST) 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
6 — Barpeta 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
7 — Gauhati 23" April, 2009 (Thursday) 7:00AM to 4:00 PM

8 — Mangaldoi

23" April, 2009 (Thursday)

7:00AM to 4:00 PM
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9 — Tezpur 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
10 - Nowgong 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
11 - Kaliabor 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
12 — Jorhat 23" April, 2009 (Thursday) 7:00AM to 4:00 PM

13 - Dibrugarh

23" April, 2009 (Thursday)

7:00AM to 4:00 PM

14 — Lakhimpur

23" April, 2009 (Thursday)

7:00AM to 4:00 PM

3 - BIHAR

1 - Valmiki Nagar

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

2 - Paschim Champaran

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

3 - Purvi Champaran

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

4 — Sheohar

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

5 — Sitamarhi

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

6 — Madhubani

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

7 — Jhanjharpur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

14 — Darbhanga

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

15 — Muzaffarpur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

16 — Vaishali 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
21 - Hajipur (SC) 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
22 - Ujiarpur 23" April, 2009 (Thursday) 7:00AM to 5:00 PM

23 - Samastipur (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

4 - GOA
1 - North Goa 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
2 — South Goa 23" April, 2009 (Thursday) 7:00AM to 5:00 PM

5 - JAMMU & KASHMIR

5 — Udhampur

23" April, 2009 (Thursday)

| 7:00AM to 5:00 PM

6 - KARNATAKA

1 - Chikkodi

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

2 — Belgaum

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

4 - Bijapur (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

5 — Gulbarga (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

6 - Raichur (ST)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

7 — Bidar 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
8 — Koppal 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
9 - Bellary (ST) 23" April, 2009 (Thursday) 7:00AM to 5:00 PM

12 - Uttara Kannada

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

18 - Chitradurga (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

19 - Tumkur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

23 - Bangalore Rural

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

24 - Bangalore North

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

25 - Bangalore Central

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

26 - Bangalore South

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

27 — Chikkballapur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

28 - Kolar (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

7 - MADHYA PRADESH

8 - Khajuraho

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

9 — Satna 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
10 - Rewa 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
11 - Sidhi 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
12 - Shahdol (ST) 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
13 - Jabalpur 23" April, 2009 (Thursday) 7:00AM to 5:00 PM

14 - Mandla (ST)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM
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15 - Balaghat

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

16 - Chhindwara

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

17 - Hoshangabad

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

18 - Vidisha

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

19 - Bhopal

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

29 - Betul (ST)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

8 - MAHARASHTRA

1 - Nandurbar (ST)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

2 — Dhule

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

3 - Jalgaon

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

4 — Raver

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

18 - Jalna

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

19 - Aurangabad

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

20 - Dindori (ST)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

21 - Nashik

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

32 - Raigad

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

33 - Maval

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

34 - Pune

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

35 - Baramati

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

36 - Shirur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

37 - Ahmednagar

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

38 - Shirdi (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

39 - Beed

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

40 - Osmanabad

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

41 - Latur (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

42 — Solapur (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

43 - Madha

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

44 - Sangli

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

45 - Satara

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

46 - Ratnagiri — Sindhudurg

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

47 - Kolhapur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

48 - Hatkanangle

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

9 - ORISSA

4 — Keonjhar (ST)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

5 - Mayurbhanj (ST)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

6 — Balasore

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

7 - Bhadrak (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

8 - Jajpur (SC) 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
9 - Dhenkanal 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
14 — Cuttack 23" April, 2009 (Thursday) 7:00AM to 5:00 PM

15 - Kendrapara

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

16 - Jagatsinghpur (SC)

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

17 — Puri

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

18 - Bhubaneswar

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

10 - TRIPURA

1 - Tripura West

23" April, 2009 (Thursday)

7:00AM to 4:00 PM

2 - Tripura East (ST)

23" April, 2009 (Thursday)

7:00AM to 4:00 PM

11 - UTTAR PRADESH

37 - Amethi

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

38 - Sultanpur

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

39 - Pratapgarh

23" April, 2009 (Thursday)

7:00AM to 5:00 PM




1162

48 - Banda 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
50 - Kaushambi (SC) 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
51 - Phulpur 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
52 - Allahabad 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
54- Faizabad 23" April, 2009 (Thursday) 7:00AM to 5:00 PM

55 - Ambedkar Nagar

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

57 - Kaiserganj

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

58 - Shrawasti

23" April, 2009 (Thursday)

7:00AM to 5:00 PM

59 - Gonda 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
60 - Domariyaganj 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
61 - Basti 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
62 - Sant Kabir Nagar 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
73 - Jaunpur 23" April, 2009 (Thursday) 7:00AM to 5:00 PM
78 - Bhadohi 23" April, 2009 (Thursday) 7:00AM to 5:00 PM

12 - JHARKHAND

1 - Rajmahal (ST)

23" April, 2009 (Thursday)

7:00AM to 4:00 PM

2 — Dumka (ST)

23" April, 2009 (Thursday)

7:00AM to 4:00 PM

3 - Godda 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
6 - Giridih 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
7 - Dhanbad 23" April, 2009 (Thursday) 7:00AM to 4:00 PM
8 - Ranchi 23" April, 2009 (Thursday) 7:00AM to 4:00 PM

9 - Jamshedpur

23" April, 2009 (Thursday)

7:00AM to 4:00 PM

10 - Singhbhum (ST)

23" April, 2009 (Thursday)

7:00AM to 4:00 PM

By order,

SHANGARA RAM
Principal Secretary to the
Election Commission of India

-1V [ #1 &

ELECTION COMMISSION OF INDIA
Nirvachan Sadan, Ashoka Road, New Delhi - 110 001

Dated:_28" March, 2009
7-Chaitra, 1931 (Saka)

NOTIFICATION

No. 100/KT-LA/1/2009:- Whereas, the seat of Shri Gurupadappa Nagamarapalli in the Legislative
Assembly of the Karnataka State, elected from 50-Bidar Assembly Constituency has become vacant on 04-
02-2009, by reason of his resignation; and

2. Whereas, a bye-election is to be held for the purpose of filling the vacancy so caused,;

3. Now, therefore, in pursuance of sub-section (1) of Section 150, 30 and 56 of the Representation
of the People Act, 1951 (43 of 1951), the Election Commission of India hereby:-

(A) Calls upon the said 50-Bidar Assembly Constituency in the State of Karnataka to elect, before the 28"
May, 2009 (Thursday) and in accordance with the provisions of the said Act and of the rules and
orders made thereunder, a person, for the purpose of filling the said vacancy in the Legislative
Assembly of the State; and

(B) Appoints, with respect to the said election,-
(@) the 4" April, 2009, (Saturday) as the last date for making nominations;

(b) the 6" April, 2009, (Monday) as the date for the scrutiny of nominations;
() the 8" April, 2009, (Wednesday) as the last date for the withdrawal of candidatures;
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(d) the 23" April, 2009, (Thursday) as the date, on which a poll shall, if necessary, be taken;
(e) the 28" May, 2009, (Thursday) as the date before which the election shall be completed, and

(c) Fixes the hours from 7.00 A.M. to 5.00 P.M, as the hours during which the poll shall, if necessary,
be taken on the date specified above for the election.

By order,

TAPAS KUMAR
Principal Secretary
Election Commission of India.
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H*

- IV-A

HOME SECRETARIAT
NOTIFICATION
No. HD 8 PCE 2008, Bangalore, Dated : 17" March 2009

Whereas, in exercise of the powers conferred by sub-section (1) of the section 3 of the Commissions
of Inquiry Act, 1952 (Central Act LX of 1952) the Government of Karnataka hereby appointed a Commission
of Inquiry by appointing of Hon'ble Justice Sr, B.K. Somashekhara, Retired Judge of High Court of
Karnataka and Andhra Pradesh for a period of three months vide Notification No. HD 08 PCE 2008, dated:
19.09.2008 for the purpose making an inquiry into the incidents of attack on certain places of worship in
Dakshina Kannada and other districts of Karnataka in the month of September 2008.

Now, therefore in exercise of the powers conferred the Government is pleased to extend the term of
the above said Commission for a further period of three months from 18.03.2009 to 18.06.2009 to complete
the inquiry and submit its report.

By order and in the name of the Governor of Karnataka,

K.C. SIDDAPPA
Under Secretary to Government
Home Department
(Law and Order)
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URBAN DEVELOPMENT SECRETARIAT
NOTIFICATION
No. UDD 422 MNX 2008, Bangalore, Dated : 23™ March 2009

Under Section 48(1) of Land Acquisition Act, denotification orders issued in respect of the land
measuring 3 acres 34 guntas in sy. no. 55 (55/2) of Malaghala Village, Yeshwanthapura Hobli, Bangalore
North Taluk, vide notification No. UDD 213 MNX 2007, dated:05-10-2007 has been withdrawn vide
notification No. UDD 213 MNX 2008, dated 13-03-2009. The said notification issued on 13-03-2009 stands
cancelled and the following orders are hereby issued :-

"Since the Bangalore Development Authority has issued awards and taken possession of the land on
18-02-2002, the denotificaiton order No. UDD 213 MNX 2007, dated 05-10-2007 issued u/s. 48(1) of LA Act
in respect of the land measuring 3 acres 34 guntas in sy. no. 55(55/2) of Malaghala Village,
Yeshwanthapura Hobli, Bangalore North Taluk, is hereby withdrawn with immediate effect".

By order and in the name of the Governor of Karnataka,

M.S. PREMACHANDRA
Under Secretary to Government
Urban Development Department
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Rural Development & Panchayat Raj Secretariat
ADDENDUM
No. RDP 19 BGS 2008, Bangalore, Dated 28" March, 2009

Sub : Karnataka State Bio-fuel Policy -2009

4. Para 4 of the Annexure to Government Notification No. RDP 19 BGS 2008, dated 09.03.2009 shall
be and shall always be deemed to have been substituted by the following :-

“In order to over see the implementation of the State Bio-fuel Policy, an apex agency by name the
Karnataka State Bio-fuel Development Board (KSBDB) will be set up for the purpose with the Hon’ble Chief
Minister as its Chairman and Hon’ble Deputy Chairman, State Planning Board, as its Vice-Chairman,



respectively. The Board will
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have an Executive Committee headed by the Additional

Chief Secretary to

Government and Development Commissioner who would look into the day-to-day administration of the
Board. The Board will have a senior officer exclusively as the Managing Director to drive the policy
prescriptions”.

4.1. The composition of the General Body of the Karnataka State Bio-fuel Development Board will be as

follows:-

Sl. No. Designation Position
1. Chief Minister Chairman
2. Deputy Chairman, State Planning Board Vice-

Chairman
3. Minister for Rural Development & Panchayat Raj Member
4. Minister for Agriculture Member
5. Minister for Horticulture Member
6. Minister for Industries Member
7. Minister for Forest Member
8. Minister for Revenue Member
9. Minister for Environment Member
10 Minister for Energy Member
11. Minister for Transport Member
12. Chairman, Bio-fuel Task Force Member
Official Members
1 Chief Secretary to Government Member
2. Additional Chief Secretary to Government & Development Commissioner Member
3 Principal Secretary to Government, Revenue Department Member
4 Principal Secretary to Government, Forest, Ecology & Environment Member
Department
5 Principal Secretary to Government, Finance Department Member
6 Principal Secretary to Government, Energy Department Member
7 Principal Secretary to Government, Planning Department Member
8 Principal Secretary to Government, Commerce and Industries Department Member
9 Principal Secretary / Secretary to Government, Rural Development and Member
Panchayat Raj Department
10 Principal Secretary/Secretary to Government (Transport), Home and Member
Transport Department
11 Principal Secretary/Secretary to Government (Agriculture), Agriculture & Member
Horticulture Department
12 Principal Secretary/Secretary to Government (Horticulture), Agriculture & Member
Horticulture Department
13 Principal Secretary/Secretary to Government, Cooperation Department Member
14 | Commissioner, Watershed Development Department, Bangalore Member
15 Commissioner for Excise, Bangalore Member
16 Commissioner for Cane Development and Director of Sugar, Bangalore Member
17 Managing Director, Karnataka State Beverages Corporation Limited, Member

Bangalore
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Sl. No. Designation Position
18 | Vice-Chancellor, University of Agricultural Sciences, Bangalore Member
19 Vice-Chancellor, University of Agricultural Sciences, Dharwad Member
20 | Vice-Chancellor, University of Agricultural Sciences, Raichur Member
21 | Vice-Chancellor, Horticulture University, Bagalkot Member

Nominated Members

1 Nominees of Automobile Manufacturing Companies Members
2 Non-edible Oil Seeds Growers-3 nominees Members
3 Bio-fuel Manufacturers- 2 nominees Members
4 Nominees of Petroleum Companies Members
5 Convener, State Level Banker's Committee Member
6 Managing Director, KSBDB, Bangalore Member-

Secretary

4.2 The composition of the Executive Committee of the Karnataka State Bio-fuel Development
Board will be as follows:-

I\Slcl; Designation Position
1 Additional Chief Secretary to Government and Development Commissioner Chairperson
2 Principal Secretary/Secretary to Government, Rural Development and Panchayat Member
Raj Department

3 Secretary to Government (Panchayat Raj), Rural Development and Panchayat Raj Member
Department

4 Principal Secretary/Secretary to Government, Commerce & Industries Member
Department

5 Principal Secretary/Secretary to Government, Revenue Department Member
Principal Secretary/Secretary to Government, Forest, Ecology and Environment Member
Department

7 Principal Secretary/Secretary to Government (Agriculture), Agriculture and Member
Horticulture Department

8 Principal Secretary/Secretary to Government (Horticulture), Agriculture and Member
Horticulture Department

9 Principal Secretary/Secretary to Government (Transport), Home and Transport Member
Department

10 Principal Secretary/Secretary to Government, Cooperation Department Member

11 Managing Director, Karnataka State Bio-fuel Development Board. Member-

Convener

Paragraph “ 4.1. “ shall be and shall always be read as “ 4.3. “
By order and in the Name of the Governor of Karnataka
K.R. SHASHIDHARA

Secretary to Government (Pan. Raj)
Rural Development & Pan. Raj Department
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Finance Secretariat
NOTIFICATION

No. FD 4 PES 2009, Bangalore, Dated 30" March, 2009
Whereas the draft of the following rules further to amend the Karnataka Excise (Excise Duties and
Fees) Rules, 1968, was published as required by Sub-section(1) of Section 71 of the Karnataka Excise Act,
1965 (Karnataka Act 21 of 1966) in Notification No. FD 04 PES 2009, dated. 28.02.2009 in Part-IVA of the
Karnataka Gazette (Extra Ordinary) dated. 28.02.2009 inviting objections and suggestions from all persons
likely to be affected thereby within fifteen days from the date of its publication in the Official Gazette.
And whereas, the said Gazette was made available to the public on 28" February 2009.

And whereas, no objections or suggestions were received within the period specified above, by the
Government.

Now, therefore, in exercise of the powers conferred by Section 71 of the Karnataka Excise Act, 1965
(Karnataka Act 21 of 1965), the Government of Karnataka hereby makes the following rules namely:-

RULES

1. Title and commencement:- (1) These rules may be called the Karnataka Excise (Excise Duties and
Fees) (Amendment) Rules, 2009.

(2) They shall be deemed to have come into force with effect from the fifth day of March, 2009.

2. Amendment of Schedule D: In Schedule “D” to the Karnataka Excise (Excise Duties and Fees)
Rules, 1968,-
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(i) for Serial Number | and entries relating thereto, the following shall be substituted, namely:-

Declared price Range
per case containing

Rate of Additional Excise Duty /Additional

Sl. Name of - L o
No. | the Article 8.64/9/12_ bulk litres Countervailing Duty per BL of 25° UP
of liquor
| Brandy, From To (1) Manufactured in Karnataka | Manufactured in
Whisky, and when issued to a Distributor | Karnataka,-
Gin, Rum Licensee or a Wholesale Licensee | 1. (i) when issued to
and such under the Karnataka Excise (Sale | a licensee holding
other of Indian Made Foreign Liquor) | Military Canteen
liquors, but Rules, 1968 for the purpose of | Licence, Military
not sale within Karnataka but | Canteen Stores
including excluding the liquor issued to a | Bonded Warehouse
Beer, Wine, licensee holding Military Canteen | Licence or Border
Toddy and Licence, Military Canteen Stores | Security Force or
Fenny Bonded Warehouse Licence or | Para military forces
Border Security Force or Para | Licences; or
military forces Licences; or (i) When issued for
(2) Manufactured in other States | export to licensees
in India and when imported into | outside Karnataka
Karnataka State by a Distributor | but within India by
licensee. way of sale or stock
transfer; or
2. Manufactured in
other States in India
and when imported
into Karnataka by a
Licensee holding the
Military Canteen
Stores Bonded
Warehouse licence.
Rs.Ps. Rs. Ps. Rs. Ps. Rs. Ps.
01 275-00 324-00 72-00 1.00
02 325-00 374-00 93-00 1.25
03 375-00 424-00 117-00 1.45
04 425-00 474-00 153-00 1.75
05 475-00 574-00 168-00 1.95
06 575-00 674-00 189-00 2.25
07 675-00 774-00 200-00 2.35
08 775-00 874-00 216-00 2.50
09 875-00 974-00 227-00 2.60
10 975-00 1074-00 243-00 2.75
11 1075-00 1174-00 254-00 2.85
12 1175-00 1274-00 270-00 3.00
13 1275-00 1674-00 291-00 3.10
14 1675-00 2074-00 324-00 3.25
15 2075-00 | 4799-00 356-00 3.35
16 4800-00 7525-00 405-00 3.50
17 7526-00 above | Rs. 540.00 or 6 per cent of the 3.70
declared price per case, whichever
is higher, per bulk litre.
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(ii) In Serial Number II, for items 1 and 2, and entries relating thereto, the following shall be
substituted, namely:-
1 125-00 Above | 100 percent of the declared 2-00
(in case of 330 ml bottles) price
2 140-00 Above | 100 percent of the declared 2-00
price
(iii) In Serial Number 111, for items 1, 2 and 3, and entries relating thereto, the following shall be
substituted, namely:-
1 00-00 15-00 0.40
2 16-00 20-00 90 percent of the declared price 0.45
3 21-00 25-00 0.50

(iv) In Serial Number VII, for items 1 and 2 and entries relating thereto, the following shall be
substituted, namely:-

1 00-00 450-00 | 100 percent of the declared price 0.45
2 451-00 above | 100 percent of the declared price 0.50
By order and in the name of the Governor of Karnataka,
B.N. JAGADEESH
Under Secretary to Government
Finance Department (Excise)
- IV-A " ( ! P #1 &

FINANCE SECRETARIAT

NOTIFICATION - I

No. FD 63 CSL 2009, Bangalore, dated: 30" March. 2009

In exercise of the powers conferred by sub-section (1) of Section 8-A of the Karnataka Sales Tax Act,
1957 (Karnataka Act 25 of 1957), the Government of Karnataka hereby exempts with effect from the first
day of April 2009, the tax payable by a dealer under Section 5 of the said Act, on the sale of diesel not
exceeding seventy five thousand (75,000) kilo litres, for supply to fishermen for use in fishing activities as
per the indents issued on a monthly basis by the Director of Fisheries, Government of Karnataka, as under:-

. Quantity of Diesel to be
Sl. No. Period

released for the month

1 01.04.2009 to 30.04.2009 7400 Kilo litres

2 01.05.2009 to 31.05.2009 7400 Kilo litres

3 01.06.2009 to 10.06.2009 2400 Kilo litres

4 01.08.2009 to 31.08.2009 7400 Kilo litres

5 01.09.2009 to 30.09.2009 7200 Kkilo litres

6 01.10.2009 to 31.10.2009 7200 kilo litres
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7 01.11.2009 to 30.11.2009 7200 kilo litres
8 01.12.2009 to 31.12.2009 7200 kilo litres
9 01.01.2010 to 31.01.2010 7200 kilo litres
10 01.02.2010 to 28.02.2010 7200 kilo litres
11 01.03.2010 to 31.03.2010 7200 Kilo litres

Provided that the unutilized quantity of diesel specified for any month may be released by the
Director of Fisheries, Government of Karnataka for the immediately succeeding month so as to however not
exceed seventy five thousand kilolitres for the year ending 31 March 2010.

By order and in the name of the Governor of Karnataka,

D.R. SHASHIDHAR
Under Secretary to Government
Finance Department (C.T.-1)

NOTIFICATION - 11

No. FD 63 CSL 2009, Bangalore, dated: 30" March. 2009

In exercise of the powers conferred by sub-section (1) of section 5 of the Karnataka Value Added Tax

Act, 2003 (Karnataka Act 32 of 2004), the Government of Karnataka hereby exempts with effect from the
first day of April, 2009 and up to thirty first day of March, 2010, the tax payable by a dealer under the said
Act on the sale of the following goods, namely:-

(1) Paddy and rice.

(2) Wheat.

(3) Pulses

(4) Flour and soji of rice and wheat.

(5) Maida of wheat.

By order and in the name of the Governor of Karnataka,

D.R. SHASHIDHAR
Under Secretary to Government
Finance Department (C.T.-1)

NOTIFICATION - 111
No. FD 63 CSL 2009, Bangalore, dated: 30" March. 2009

In exercise of the powers conferred by sub-section (1) of Section 5 of the Karnataka Value Added Tax
Act, 2003 (Karnataka Act 32 of 2004), the Government of Karnataka hereby exempts with effect from the
first day of April, 2009, the tax payable by a dealer under the said Act on the sale of the following goods,
namely.-
(1) Baje (calamus root);

(2) Footwear of all kinds costing upto one hundred rupees per pair.

By order and in the name of the Governor of Karnataka,

D.R. SHASHIDHAR
Under Secretary to Government
Finance Department (C.T.-1)

NOTIFICATION - IV
No. FD 63 CSL 2009, Bangalore, dated: 30" March. 2009

In exercise of the powers conferred by sub-section (3) of Section 4 of the Karnataka Value Added Tax
Act, 2003 (Karnataka Act 32 of 2004), the Government of Karnataka hereby reduces with effect from the
first day of April, 2009, the tax payable by a dealer under the said Act to two per cent on the sale of
following goods, namely

(1) Tamarind;
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(2) Seegekai (soapnut);
(3) Coconut, copra and desiccated coconut powder; and
(4) Arecanut.

By order and in the name of the Governor of Karnataka,

D.R. SHASHIDHAR
Under Secretary to Government
Finance Department (C.T.-1)

NOTIFICATION - V

No. FD 63 CSL 2009, Bangalore, dated: 30" March. 2009

In exercise of the powers conferred by clause (a) of sub-section (1) of Section 4 read with entry serial
number 51 of the Third Schedule to the Karnataka Value Added Tax Act, 2003 (Karnataka Act 32 of 2004),
the Government of Karnataka hereby specifies ‘Pre-cured tread rubber’ with heading and sub-heading
number 4008 29 40 under the Central Excise Tariff Act, 1985 (Central Act 5 of 1986) as industrial inputs,
with effect from the first day of April, 2009.

By order and in the name of the Governor of Karnataka,

D.R. SHASHIDHAR
Under Secretary to Government
Finance Department (C.T.-1)

NOTIFICATION - VI
No. FD 63 CSL 2009, Bangalore, dated: 30" March. 2009

In exercise of the powers conferred by sub-section (3) of Section 4 of the Karnataka Value Added Tax
Act, 2003 (Karnataka Act 32 of 2004) hereby reduces with effect from the first day of April, 2009, the tax
payable under the said Act to four per cent on the sale by,-

(@)

the Canteen Stores Department to the Regimental or unit run canteens;
the Canteen Stores Department to the members of the Armed Forces;
the Regimental or unit run canteens to the members of the Armed Forces; and

the regimental or unit run canteens to military pensioners and to the families of the deceased
military pensioners, of the following goods, namely.-

Toilet articles of all kinds.
Television sets; and Audio and Video Cassette and Disc Players.
Washing machines, refrigerators, microwave ovens and weighing scales.
By order and in the name of the Governor of Karnataka,
D.R. SHASHIDHAR

Under Secretary to Government
Finance Department (C.T.-1)

NOTIFICATION - VII

No. FD 63 CSL 2009, Bangalore, dated: 30" March. 2009

In exercise of the powers conferred by sub-section (1) of section 29 of the Karnataka Tax on
Professions, Trades, Callings and Employments Act, 1976 (Karnataka Act 35 of 1976), the Government of
Karnataka hereby exempts the tax payable under the said Act by persons running educational institutions
in respect of their branches teaching classes upto twelfth standard or pre-university Education with effect
from the first day of April, 2009.

By order and in the name of the Governor of Karnataka,

D.R. SHASHIDHAR
Under Secretary to Government
Finance Department (C.T.-1)



